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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 285/2023

IN THE MATTER OF:

Meghraj Singh Applicant
Versus

State of Uttar Pradesh & Ors. Respondent(s)

AFFIDAVIT ON BEHALF OF THE DISTRICT MAGISTARTE, KANPUR DEHAT,.
UTTAR PRADESH, IN COMPLIANCE WITH THE ORDERS DATED 6.11.2023,
3.07.2024 AND 23.09.2024,

I ALOK  CIN&H aged about __ 54 years, S/o Shri | Al SAHER ,SINGH
istrict Magistrate of Kanpur, Dehat, state of Uttar Pradesh, presently at
vAf do hereby most solemnly state and affirm as under;

, 1. lam the District Magistrate of Kanpur Dehat, State of Uttar Pradesh and
fully conversant with the facts and circumstances of the present case. |
affirm that this affidavit is being filed by the Deponent in compliance of
order dated 06.11.2023, 03.07.2024 and 23.09.2024, of this Hon’ble
Tribunal.

2. That this Original Application, the issue relating to encroachment and
disappearance of the ponds in Kanpur Dehat District has been raised,
there were total 1975 ponds, which have been reduced to 880 number
only, therefore, 1095 ponds have disappeared on account of
encroachment, contamination of water etc.

In the order dated 06.11.2023, the Hon’ble tribunal issued the following
directives:
‘PARA 4’- Hence, the District Magistrate, Kanpur Dehat is directed
to place on record in tabular chart form, the village-wise details of
the ponds which have been demarcated, mapped and geotagged in
Kanpur Dehat region including their total area and extent of area,
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if any, encroached. The District Magistrate is also directed to place
on record, by way of separate tabulated chart, village-wise details
of the ponds which are existing as per the Revenue record in Kanpur
Dehat District.

PARA ‘5’- Meanwhile, let the identification and demarcation
process of ponds be completed within two months from today and
a comprehensive report along with the two tabulated charts as
directed above, be filed by the District Magistrate, Kanpur Dehat on
or before the next date of hearing by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/ OCR Support PDF and not
in the form of Image PDF.”

In the order dated 03.07.2024, the Hon’ble tribunal also issued the
following directives:
‘PARA 2’ - It is submitted by the counsel for the State of U.P. that
since he has received the objection to the report recently, he seeks
time to examine the same and file response to the same.

PARA ‘3’ - At this stage the counsel of the applicant also submitted
that he wants to file certain more material in support of the
objection. Let the same be filed within one week by supplying
advance copy thereof to the counsel for the State of U.P. so that in
the comprehensive response the State of U.P can deal with them.
While responding to the objection the State of U.P. will also disclose
the steps which are taken till now in pursuance to the timelines
which are disclosed in the report dated 03.11.2023 (page 727).

In the order dated 23.09.2024, the relevant part is given below:

“PARA “1’- Grievance of the applicant in this OA is as against the
disappearance of 1095 Ponds in Kanpur Dehat, Uttar Pradesh. In the
objections dated 02.07.2024, the applicant has given the details of
7303 Ponds in 6 Tehsil of District Kanpur Dehat as under:

Sr. No. Name of Tehsil Number of Ponds
1. Sikandra 951
2 Akbarpur 1549
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3. Miatha 1249

4. Derapur 946

I Rasoolabad 1582

6. Bhognipur 734+292=1026
Total Ponds 7303

PARA ‘2’- The report dated 20.09.2024 has been filed on behalf of
the District Magistrate, Kanpur Dehat in compliance with orders
dated 06.11.2023 and 03.07.2024. The applicant has raised serious
ST objections to this report. Since the report is not in the form of an
Y affidavit, therefore we direct the District Magistrate, Kanpur Dehat
‘. to file the affidavit in support of the report dated 20. 09.2024 within
" one week.
PARA “3’- 3. It will be open to the applicant to file an objection to
the report dated 20.09.2024 within three weeks. Counsel for the
State of UP will have the option to respond to it within two weeks
thereafter. It has been pointed out by the applicant that he has
already filed an objection to the report dated 02.07.2024 filed by
the District Magistrate, Kanpur Dehat but the same was filed
belatedly therefore it has not come on record. It will be open to the
Counsel for the State to file a response to the said objection within
three weeks.”

3. That the work pertaining to the development, beautification, renovation,
restoration and revitalization of the Ponds shall be done as per the Time-
Bound Action Plan submitted before this Hon’ble Tribunal in the earlier
reports.

True copy of completed work table submitted on 3.11.2023 annexed
herein as ANNEXURE R-1.

4. ltis pertinentto submit that the demarcation of ponds within the Kanpur,
Dehat district has been duly completed. The data and details pertaining
to the ponds have been geo-tagged and appropriately mapped.

True copy of geo tagged map with pictures are annexed herein as

ANNEXURE R-2.

5. |t is also submitted here that subsequent to the order dated 23.09.2024,
a meeting was conducted on 04.10.2024 with all the stakeholders
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(Respective SDM(s), Tehsil]aé,%gPCB, DPRO and EO of ULBs’ in Kanpur
Dehat District) under the chairmanship of Additional District Magistrate
(E), Kanpur Dehat through Video Conferencing. That in the same meeting
directions were given by the Additional District Magistrate to the
respective officials of the Tehsils to analyse their data as per the Revenue
Records available and verify the same with NIC website information
regafding the total number of Ponds. Therefore, as per the latest update
6949 Ponds have been verified from the Revenue Records available and
NIC information.

“OTAR’&

d SR. |NAME  OF | TOTAL
NO. | TEHSIL PONDS
orstLianpur (D.)j 1. | SIKANDERA 934
% \Rag! 1o 07 (B) 99 U 2. | BHOGNIPUR 1118
5 (5'/5?[ 3. | MAITHA 894

’ /
GOVthQ. 4. | AKBARPUR 1537
. 5. | DERAPUR 945
6. | RASOOLABAD | 1521
TOTAL PONDS 6949

6. That further directions were laid by the ADM for providing details of the
Ponds which are situated near populated area and the Ponds which are
situated away from the Populated areas separately. That directions were
also given to the DPRO and EO ULBs’ to identify Ponds which are tapped
by Phytoremediation/Bioremediation in the drain joining the Ponds.
True copy of the Minutes of the Meeting convened on 04.10.2024 has
been annexed herein as ANNEXURE R-3.

7. Itis respectfully submitted that qualitative monitoring of 6,330 ponds out
of the earlier identified 6,612 Ponds has been duly completed with
respect to parameters such as dissolved oxygen and pH levels. That as per
the current situation a total of 6949 Ponds has been verified from the data

available, therefore, further work of qualitative monitoring of the

remaining 619 Ponds is under process. :
Total No. of Ponds as per O.A. and quoted in order 1,975 (1095

of this Hon’ble Tribunal dated 6.11.2023 disappeared out
of 1,975)
Total No. of Ponds as report dated 06.11.2023 6,612

submitted by DM which were earlier identified
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Total No. of Ponds as per objections dated 7,303
02.07.2024 raised by applicant

True Total No. of Ponds existing as per Revenue 6,949
Records and NIC information

True Total No. of Ponds with complete Qualitative 6,330

Monitoring
True No. of Ponds out of 6,949 with incomplete 619
Qualitative Monitoring

True copy of the Report of the Qualitative Monitoring has been annexed
herein as ANNEXURE R-4.

e 8. It is further respectfully submitted for the kind consideration of this
WOTARY Hon'ble Tribunal that a detailed report dated 10.01.2024 has been
provided, outlining village-wise information of ponds within the Kanpur
Dehat District. The report includes the demarcation, mapping, and
geotagging of these ponds, specifying their total area, and any extent of
encroachment, if applicable. Additionally, a separate tabulated chart has
been furnished, detailing the ponds existing as per the Revenue records
for each Tehsil and Village in the district.

True copy of the report dated 10.01.2024 is annexed herein as ANNEXURE
R-5.

9. It is essential to mention that in addition to monitoring physical
parameters like dissolved oxygen (DO) and pH, factors such as muddy
water and parasite growth impact pond ecosystems have also been
analysed for the 33 Ponds which were found to be of DO<4 on scale level.
It is further submitted that samples of all the 33 Ponds which were sent
to the testing Laboratory in Lucknow have been received with their
respective reports.

True Copy of the Reports have been annexed herein as ANNEXURE R-5.

10.That under the Grey Water Management Program, Community Soak Pits
are being developed to prevent household liquid waste discharge into
water bodies, with surveys completed in 29 Gram Panchayats and ongoing
in 61 Gram Panchayat. That in the latest report submitted by the DPRO
vide letter no. 4817/P/Y/SBM(G)/2024-25 dated 07.01.2024 the following
details have been elaborated:
| Total No. of Selected Gram Panchayats 90 |
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Total No. of Soak Pits under construction 73
Total No. of Soak Pits constructed and ready for use 16
Total No. of Soak Pits constructed and under use 16

It is humbly submitted that the regular cleaning of ponds before every
rainfall is an ongoing and essential process to ensure proper water quality
and prevent clogging or contamination.

True copy of the letter no. 4817/P/Y/SBM(G)/2024-25 dated 07.01.2024
has been annexed herein as ANNEXURE R-7.

11.That cleaning has been completed for ponds in the Urban Local Bodies
(hereinafter referred as ‘ULB’) of Rura, Pukhrayan, Rajpur, and Kanchausi.

m Phytoremediation is being employed for drain treatment in ULB
~ Pukhrayan. It is humbly submitted that the regular cleaning of ponds
before every rainfall is an ongoing and essential process to ensure proper
water quality and prevent clogging or contamination.
Renovation and Beautification of Ponds in Urban Local Bodies
That the removal of invasive vegetation/species, including water
hyacinth, renovation and beautification of ponds located in various Urban
Local Bodies have been successfully completed as follows:

1. Rura - All Ponds (Letter No. 1358/NPR/2024-25 dt. 30.07.2024)
Pukhraya - 2 ponds (Letter No. 283/NPPP/2024-25 dt. 07.08.2024)
Rania - 2 pond (Letter No. 123/NPR/2024-25 dt. 08.10.2024)
Kanchausi - All Ponds (Letter No. 205/NPK/2024-25 dt. 30.07.2024)
Shivli - 4 pond (Letter No. 556/NPSh/Info/2024-25 dt. 07.10.2024)
Amraudha - 3 pond (Letter No. 148/NPA/2024-25 dt. 07.10.2024)
Moosanagar - 2 pond (Letter No. 119/NPM/2024-25 dt.
07.10.2024)

8. Sikandra - 2 pond (Letter No. 142/NPC/2024-25 dt. 07.10.2024)

9. Akbarpur - 7 ponds (Letter No. 406/NPA/2024-25 dt. 07.10.2024)
True copy of the letters by respective Executive Officer (EO) mentioned
above are annexed herein as ANNEXURE R-8.

N U AW

12.1t is imperative to state that the process of removal of invasive
vegetation/species, including water hyacinth, renovation and
beautification of ponds is also completed in the gram panchayats falling
under the development blocks of Akbarpur, Maitha, Sarwankheda,
Derapur, Jhinjhak, Rasulabad, Amarodha, and Malasa, respectively. It is
also important to mention here that in order to enhance pond ecology
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and develop a sustainablg ﬁﬁ'@food chain system, efforts are being
made to maintain open and sunlit ponds by ensuring adequate sunlight
penetration. That this information of cleaning of the Ponds was conveyed
by the District Panchayat Raj Officer (DPRO) through letter no.
1211/P/SL/Misc-Letter/2023-24 dated 27.06.2024 and letter no.
2118/P/SL/Harit/2024-25 dated 12.08.2024.

True copy of letter no. 1211/P/SL/Misc-Letter/2023-24 dated 27.06.2024
and letter no. 2118/P/SL/Harit/2024-25 dated 12.08.2024 of DPRO are
annexed herein as ANNEXURE R-9.

: 13.1t is submitted that the removal of excess algae is being carried out by
:«\ fishermen who have taken the ponds on lease (patta). At present, 1009

\: \ ponds have been leased and are deemed suitable for fishing activities, all

under the supervision and guidance of the Department of Fisheries.

True copy of progress of lease of Gram Sabha ponds is attached herein as

ANNEXURE R-10.

14.1t is respectfully submitted that, in order to maintain open and sunlit
ponds to enhance pond ecology, the renovation and beautification work
for two ponds is currently in progress under the Nagar Palika Parishad,
Pukhraya. Moreover, tenders have been invited for the renovation of the
pond located in Ward No. 06 at Gata No. 329 in Nagar Panchayat Rajpur
vide letter no. 379/NPR/2024-25 dated 07.08.2024 from EO, Rajpur.
Tenders have been also invited for renovation of Pond located in Ward
No. 11 at Gata No. 305 in Nagar Panchayat Rura vide letter no.
1358/NPR/2024-25 dt. 30.07.2024 from the EO, Rura.
True copy of the letter no. 379/NPR/2024-25 dated 07.08.2024 from EO,
Rajpur and letter no. 1358/NPR/2024-25 dt. 30.07.2024 from the EO, Rura
have been attached herein as ANNEXURE R-11.

15. It is prudent to mention that the development and cleaning of the
catchment area of the pond, along with overall area development, are
currently underway. This initiative aims to enhance water retention,
prevent erosion, and improve the ecological balance of the surrounding
environment.

True copy of the photographs has been attached herein as ANNEXURE R-
12,
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16.1t is important to submit that Removal of encroachments is under process

by district administration. The detail of action taken are as follows:

a. Encroachment identified-

i) Temporary: 40

ii) Permanent: 279

b. Encroachment removed-

i) Temporary: 40

ii) Permanent: 117

c. Encroachment under consideration and pending to be removed-

i) Temporary: 0
| Am. i) Permanent: 162
i lt is also submitted here that the encroachments which are under
consideration i.e., permanent encroachments of 162 Ponds are duly
identified and process of their removal has begun by the concerned
quthorities. That Notices have been sent to the encroachers and
proceedings before the Revenue Court have been initiated.
True copy of the report of sub-district magistrate attached herein as
ANNEXURE R-13.

17.1t is respectfully submitted that as part of the wetland conservation
program, the District Forest Department has undertaken a plantation
drive to green the catchment areas of various ponds. This initiative has
successfully greened the Barigaon Wetland (Nauhano Village Forest
Block-I1), the banks of the Magahi Wetland, and the Duwari Pond (Amrit
Sarovar) through extensive tree planting efforts. It is submitted that in
absence of FSTP/STP, drains located in Nagar Palika Parishad (hereinafter
referred as ‘NPP’) Pukharaya, are treated with Phytoremediation and
Bioremediation.
True copy of the action plan of wetland conservation by Divisional Forest
Officer is attached herein as ANNEXURE R-14.

18.1t is indispensable to submit that the Executive Engineer of UP Jal Nigam
(Rural) through vide letter no 3817 M-18(A)/277, dated 18.9.24 has
informed the Regional Officer, UPPCB, regarding the Point No. 14 of Time
Bound Action-Plan disclosing about the installation of Faecal Sludge
Treatment Plants (FSTPs) or Sewage Treatment Plants (STPs) in the rural
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areas of Kanpur Dehat district. That the EO informed that further
; directions have been given to the local authorities to take necessary
/ action with regard to treatment of the drains.

True copy vide letter no 3817 M-18(A)/277, dated 18.9.24 is annexed
herein as ANNEXURE R-15.

19. It is submitted that in the absence of Functional Sewage Treatment Plants
(FSTPs) or Sewage Treatment Plants (STPs), the drains situated in the
jurisdiction of Nagar Palika Parishad (NPP) Pukharaya, Rasoolabad,
Akbarpur, Rajpur, Kanchausi, Derapur, Amraudha, Moosanagar, Sikandra,
Shivali, Rura, Pukhraya, Jhinjhak and Raniya are being treated through the
processes of Phytoremediation and Bioremediation to mitigate pollution
and improve water quality. That the above stated Nagar Panchayats have
conveyed their progress report regarding the treatment of waste material

Distt Kabpur (D.)

t\? 3}2‘2‘3" and safe disposal of drains through various letters addressed to the
‘e Q. Deponent. That the said letters of the EO(s) of various Nagar panchayat
Ovt of have been detailed below:
NAME LETTER NO. DATE

Raniya 83/NPR/2024-25 22.08.2024

Jhinjhak 76/NPPJ/2024-25 17.08.2024

Pukhraya 308/NPPP/2024-25 22.08.2024

Rura 1382/NPR/2024-25 22.08.2024

Shivali 510/NPS/2024-25 21.08.2024

Sikandra 93/NPS/2024-25 22.08.2024

Derapur 564/NPD/2024-25 22.08.2024

Kanchuasi 271/NPK/2024-25 21.08.2024

Rajpur 393/NPR/2024-25 22.08.2024

Akbarpur 296/NPA/2024-25 22.08.2024

Rasoolabad 293/NPR/2024-25 22.08.2024

True copy of the various letters addressed to the District Magistrate,
Kanpur, Dehat have been annexed herein as ANNEXURE R-16.

20.That the overall details of the progress reports submitted by various EO
offices mentioned above have been given below for the . kind
consideration and perusal of this Hon’ble Tribunal: ‘
SAFE DISPOSAL AND WASTE MANAGEMENT INITIATIVES:
a. Door-to-Door Garbage Collection : ;

o Separate collection of wet and dry waste by Nagar
Panchayat/Municipality.
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o Transportation of wast’1: 83@Material Recovery Facility (MRF) for
segregation.

o Construction of wet waste processing units (05-ton and 03-ton
capacity) underway.

o Compost pits established for wet waste disposal.

b. Solid Waste Segregation and Awareness Programs

Public encouraged to segregate waste through various activities:
|.  Rallies, marathon races, and street plays.

Il.  Distribution of pamphlets, hoardings, wall paintings, and
school competitions.

. Public announcements and door-to-door ~messaging
campaigns.
c. Promotion of Home Composting-

|.  Awareness initiatives to promote composting of
biodegradable waste at home.

. Activities include rallies, street plays, pamphlets, and school-
based programs.

. Target: Achieve 100% biodegradable waste disposal through
home composting within 5 years.
d. Drainage Water Management

|.  Installation of iron mesh in drains for debris filtration.

ll. Phytoremediation planned if FSTP/STP construction is not
completed within 4-5 years.

. Regular testing of water samples, with records maintained.
e. Bio-remediation and Phyto-remediation

I.  Implementation of bio-remediation and phytoremediation

techniques for municipal drains.

Il.  Eco-friendly water treatment methods employed for

improved water quality.
f. Urban Beautification and Conservation

|. Development of pathways, flower gardens, and shaded tree
zones around ponds (e.g., Sukhai Talab, Sua Baba Mandir
Talab).

Designation of no-activity zones to ensure cleanliness and
environmental conservation.

g. Future Plans

|.  Establishing agreements with nearby facilities for safe

disposal of municipal solid waste.

Construction of Faecal Sludge Treatment Plant (FSTP) and
Sewage Treatment Plant (STP) within 5 years.
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21.It is expedient to mention that a buffer zone has been established around
/ Sukhai Pond and Suwa Baba Temple Pond under the jurisdiction of NPP,
/ Pukhraya. Any form of activity within or around this buffer zone is strictly
prohibited to ensure the protection and preservation of these areas.
True copy of vide letter no 347/ N.P.P.P./2024-25, dated- 06.09.2024,
from the office of Municipal Council, Pukhrayan to the District Magistrate,
Kanpur, Dehat have been annexed herein as ANNEXURE R-17.

22.1t is important to mention that the UPPCB conducted qualitative

monitoring of identified water bodies for pH and Dissolved Oxygen (D.0.),

sending samples with D.O. values below 4 to the Central Laboratory,

Lucknow, for further analysis. That the results of 33 samples indicate high

o - faecal coliform levels, exceeding desirable standards for Class A, B, and C
SR water quality criteria,
o\ aobur EOE Trye copy of the result of 33 samples annexed herein as ANNEXURE R-18.
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¥ ot 'RESPONSE ON BEHALF OF THE DISTRICT MAGISTARTE, KANPUR DEHAT, UTTAR
PRADESH, TO THE OBJECTIONS RAISED BY THE APPLICANT IN COMPLIANCE
WITH THE ORDER DATED 3.07.2024

Y

23.In the order dated 03.07.2024, the Hon’ble tribunal issued the following
directives:
‘PARA ‘2’- It is submitted by the counsel for the State of U.P. that since he
has received the objection to the report recently, he seeks time to examine
the same and file response to the same.’

24.It is imperative to submit that, in compliance with Letter No. 1060/DLRC-
KA.DE. /TALAB ATI/2023 dated 03.06.2023, and the subsequent reminder
Letter No. 1088/DLRC-KA.DE. /TALAB ATI/2023 dated 16.06.2023, the
SDMs and Tehsildars of all six Tehsils have duly submitted the requisite
information in response to the communication issued by the Additional
District Magistrate (E).

True copy of letters of SDMs/ Tehsildars of 06 Tehsils are attached herein
as ANNEXURE R-19.
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25.1tis prudent to mention that the District Panchayat Raj Officer (DPRO), via
letter No. 4366/Pan/Sali/Vividh-Patra/2023-24 dated 07.03.2024, has
stated that directions were issued to the Assistant Development Officer
(Panchayat) to take necessary actions for cleaning and maintaining the
| water quality of ponds. Additionally, under the Grey Water Management
Program, a survey has been conducted in 30 Gram Panchayats to facilitate
: the development of soak pits, aimed at preventing the discharge of
household liquid waste into water bodies.
True copy of letter No. 4366/Pan/Sali/Vividh-Patra/2023-24 dated
07.03.2024 is attached herein as ANNEXURE R-20.

\beARV - 26.In response to the objection raised by the applicant, it is duly submitted
" that the removal of encroachment is still under process by District

Ad\ocate administrative. The details of actions taken are as follows:
(Dt Rartbur D.y 3. Encroachment identified-
Regl Ko 87 (R 90 U P,
. S-No [543 i) Temporary: 40
Sows pr oY ii) Permanent: 279

b. Encroachment removed-

i) Temporary: 40

ii) Permanent: 117

c. Encroachment under consideration and pending to be removed-

i) Temporary: 0

ii) Permanent: 162

True copy of the report of sub district magistrate attached herein as
ANNEXURE R-21.

27.1t is respectfully submitted that the Public Works Department, through its
letter No. 572/TC dated 14.03.2024, has informed that a culvert has not
been constructed on the road. Instead, hume pipes are being utilized for
the drainage of domestic water.

True copy of vide letter No. 572/TC dated 14.03.2024 is annexed herein
as ANNEXURE R-22.

28.1t is humbly submitted that all the compliances are being carried out in

accordance with the directions issued by this Hon’ble National Green
Tribunal.
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| state that everything stated above %as been stated by me in my official

capacity on and derived from the official records and | state that nothing
material has been concealed therefrom.
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VERIFICATION '

Verified at KANPUR DEWAT on this I5H" day of January, 2025, that the

contents of the above affidavit from paragraphs 1 to 28 are believed to

be true and correct to the best of my knowledge and belief. No part of it

is false and nothing material has been concealed therefrom.
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ANNEXURE 1

ROLE &RESPONSIBILITIES AND TIME BOUND PROGRAM WITHACTION

| i{'l‘«iSi"(SNSfﬁi,lc" |

S | REMEDIATION S T ————
No AUTHORITIES REQUIRED
FOR
: -—r COMPL¥,
1 | Mapping & geo Tagging of ponds l)istric:( | G (j(;\m%-é—,l%?{\i_‘
administration
_ B | &UPPCB
2 | Qualitative monitoring of ponds IFisheries C()ﬁﬁﬁj;m~i-n~t
Dept&UPPCB terms of DO &
pH |
3 Maintaining plant ecology VDO& Gram | year |
Panchayat |
4 Removal of invasive vegetation VDO& Gram In process |
Panchayat
5 | Make way for other less competitive plants that provide [ VDO, Gram 978 ponds E
cood egg ]aying opportunities for other pond creatures Panchayat& (42Ha) :
N e ' Fisheries developed  with |
department fisheries by |
Fisheries '
Department |
6 | Removal of Excess Algae by physical means, Herbicides | Fisheries Deptt. | 2 years
& chemical addition |
7 | Determine productivity of pond. Typical pond supports Fisheries Deptt 2 years |
100-150 pound of fishes per acre. Effective and precise |
monitoring and management can double & triple this 978 ponds |
production by providing adequate pond ecosystem by (42Ha) .
stimulating growth of microscopic vegetation. developed with
fisheries by
Fisheries |
| | Department 4
8 | Develop micro food chain system to yield more feasible Fisheries Deptt, | 3 years |
and sustainable development for rural. VDO& Gram |
Panchayat [n process |
9 | Renovation of pond Gram panchayat | 3 Years |
under MNREGA |
scheme |
10 | Prevention of depletion of Oxygen Fisheries Deptt 3 years |
11 | Clean pond before every rainfall Gram panchayat | 2years '
under MNREGA |
scheme "
12 | Development and cleaning of catchment of pond & Area | Gram .panchayat | 2 years |
development under MNREGA
scheme
I3 | Greening of pond catchment area by plantation drive District 2 years
Administration,
DFO, UPPCB,
VDO, Gram
A -->14 Divert sewage f] - SEECTRY: mehaym if
D /X FSTP/ S'I‘})BL ow to other treatment facilities like District 4 years (1
S : A\ Administration Available)

\
Y
X
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15 | In absen
CE of FSTP/STP sracic:
| for treatmen gl pfor\(?i\ dl:;op fcl)r Phyto-remediation ] District 4-5
: 1 = ‘aoce h #

entering ponds 1 the sewage line Administration, e
O¢ DFO,  UppcR

| VDO,  Gram
Alternatiy ' : ’ o

live sustainable technologies can be potentially Panchayat

adopted for treatment of seyy

R age and drains enteripo
and maintaining water qu Epon

ality of ponds

16 | Buffer Zone around a lake or pond (at least 50 (o 100 m | District 5 years

per.lp.hely) shouldbe maintained s green belt zone orno | Administration
AClvity zone and no activity

1sallowed\\'ithinthebufferzonebﬂheconcemedDepanments

17 | Removal of encroachment District 5 years
| administration
I8 Remov_al.& treatment of Municipal solid waste- removal | Gram panchayat | 3 Years |
; of municipal solid waste from the ponds under MNREGA |
| : scheme |
19 | Alternative mode of safe disposal and treatment of MSW | District 5 years |
| - n the village level or block level. Administration |
| &ULBs
20 | Motivation and awareness programs for citizens to District 5 years |
 promote segregation and safe disposal of Municipal Solid administration, |
| | waste ' ULBs&UPPCB
i 21 | Promote in house/village level/ block level composting of | District 5 years
| ' biodegradable waste administration, |
= ULBs&UPPCB |
\ : | T
N
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1849 ANNEXURE 4

Action taken report in compliance of Hon’ble NGT order dated 06.11.23,

03.07.24- and 23.09.24 in the matter of Original Application No. 285/2023
Meghraj Singh Vs. State of UP & Ors.

1. Background

Hon’ble NGT vide its order dated 23.09.24 has mentioned as follows:

1. Grievance of the applicant in this OA is as against the disappearance
of 1095 ponds in Kanpur Dehat, Uttar Pradesh. In the objections
dated 02.07.2024, the applicant has given the details of 7303 ponds in
6 Tehsil of District Kanpurt Dehat as under:

Sr. No. Name of Number of ponds
~ Tehsil

1 Sikandra 951

2 Akbarpur 1549

3 Maitha 1249

4 Derapur 946

5 Rasoolabad 1582

6 Bhognipur 734+292=1026
Total Ponds 7303

2. The report dated 20.09.2024 has been filed on behalf of the District
Magistrate, Kanpur Dehat in compliance with orders dated
06.11.2023 and 03.07.2024. The applicant has raised serious
objections to this report. Since the report is not in the form of an
affidavit, therefore we direct the District Magistrate, Kanpur Dehat to
file the affidavit in support of the report dated 20.09.2024 within one
week.

2. Action Taken
In compliance of directions of Hon’ble NGT in O.A. No. 285/2023 in

Meghraj Singh Vs State of UP & Ors., a meeting was conducted on dated
04.10.24 with all stakeholders (All SDM’s/Tehsildars, UPPCB, DPRO,
EO of ULB’s of District Kanpur Dehat) under the chairmanship of
Additional District Magistrate (E) through video conferencing.

Additional District Magistrate (E) has directed in the VC that all tehsils
shall verify the number of ponds in their revenue records and match the
data available on district NIC website. He has also directed to provide the
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details of ponds which are sitla%?n@ar the population/villages and away
from the population separately.

Further, he directed the EO of ULB’s and DPRO to provide the details of
pqnds which are tapped by Phytoremediation/Bioremediation in the drain
joining the ponds. (Minutes of the Meeting is attached as Annexure-1)

In compliance of the MoM held on dated 04.10.24, all 06 tehsils of
district Kanpur Dehat has identifies the ponds after verification of their
revenue records & information on NIC website is summerized as follows:

S.No | Name of Tehsil Total | Pond situated near | Encroached
Pond | population/villages | Ponds
1 Sikandera 934 337 -
2 Bhognipur 1118 432 -
3 Maitha 894 326 -
+ Akbarpur 1537 916 -
5 Derapur 945 - 43
| 6 Rasoolabad | 1521 - 20
| Total Ponds 6949

(Letter of all 06 Tehsils are attached as Annexure -2)

To maintain plant ecology of water bodies, Under Grey water
management scheme for rural area in Kanpur Dehat, the development of
community soak pits in 29 Gram Panchayats has completed to prevent the
liquid discharge into water bodies and survey in 61 Gram Panchayats is
under process for the development of community soak pits. (Letter of
District Panchayat Raj Officer (DPRO) is attached as annexure-3)

Renovation/Beautification of ponds located in Urban Local Bodies-Rura
(01 No. pond), Pukhrayan (02 Nos. Pond), Rania (01 No. Pond),
Kanchausi (01 No. Pond), Shivli (01 No. Pond), Amraudha (01 No.
Pond), Moosanagar (01 No. Pond), Sikandera (01 No. Pond) and
Akbarpur ( 03 Nos. Pond) has completed. (Letter of Executive Officer
(EO) of ULB’s are attached as Annexure-4)

UPPCB has done qualitative monitoring of all identified water bodies in
terms of pH & Dissolved Oxygen (D.O.). The samples which have
received Dissolved Oxygen (D.O.) value less than 4 in the qualitative
monitoring were sent to Central Lab, UPPCB, Lucknow for further



analysis. The result of analysis og§§a11ples of waterbodies carried out
by Central Lab, UPPCB, Lucknow is enclosed herewith (Annexure-5),
which shows that ponds have high concentration of Fecal coliform as per
desirable water quality as class A, B & C water quality Criteria.

P
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Kanpur Dchat
To,
The Registrar,
National Green Tribunal,
Principal Bench,
New Delhi.
Email ID:- judicial-ngt@gov.in

Sub: Action Taken Report of joint committee in compliance of the order dated
06.11.2023 passed by the Hon’ble National Green Tribunal, New Delhi in
Original Application No. 285/2023 In Re:Meghraj Singh Vs State of Uttar

Pradesh & Ors.

Sir,

That in compliance to the order dated 06.11.2023 passed by the Hon’ble
National Green Tribunal, New Delhi in Original Application No. 285/2923 In
Re:Meghraj Singh Vs State of Uttar Pradesh & Ors. The Action Taken Report is
annexed herewith and forwarded to you with the request that the same may place

before the Hon’ble Tribunal.
Further, it is most kindly be requested that this Hon’ble Tribunal may very

kindly and graciously be pleasc to grant further morc time to complete the
remaining work regarding removal of water hyacinth, encroachment & qualitative

analysis of water.
Therefore the Action taken Report is attached herewith may be placed before

Hon’ble Tribunal for kind please.

Yours Sincerely

b
A
(Alokcgg\gh)

District Magistrate
Kanpur Dehat

Copy to:- on '
‘;. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. Director, Fisheries Department, U.P.

/

District Magistrate
Kanpur Dehat

O‘ Scanned with OKEN Scanner
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ALl ranvi repur v compance of Hon’ble NQT order dated 06.11.2023 in the matter of
0.A. No. 285/2023 Meghraj Singh Vs State 01@ adesh & Ors.

The Hon’ble National Green Tribunal Principal Bench vide its order dated 19.04.2023 has
mentioned about Gricvance of the applicant against disappearance of 1095 ponds in Kanpur Dehat,
Uttar Pradesh. The applicant has stated that survey of ponds was conducted in 2011-12 for fisheries

and in that survey 1975 ponds were found suitable for fisheries but hundreds of ponds were
encroached.

ORDER BY Hon'ble National Green Tribunal in OA No.-285/2023 IN MEGHRAJ SINGH Vs
STATE OF UTTAR PRADESH &Ors

1. Place on record in tabular chart from, the village-wise details of the ponds wihich have been
demarcated, mapped and geotagged in Kanpur Dekat region including their total area and
extent of area, if any, encroached,

2. Village-wise details of the ponds which are existing as per the Revenue record in Kanpur
Dehat District.

3. Identification and Demarcation process of ponds be completed within two months.

In the compliance of Hon'ble NGT order dated 20.07.2023, notice issued to encroachment holders
under the said rle by the district authorities and as per procedure given under Uttar Pradesh
Revenue Code-2006 removal of encroachment will be done from the listed permancnt
encroachment booked under Section- 67 of State Revenue Code- 2006 are mentioned as below:

ahsil —> Akbarpur | Bhoganipur | Derapur |Sikandara | Rasoolabad | Maitha | Total
Permanent
Encroachment 101 89 43 03 23 20 279
|[dentified —»

The District Administration had separately identified and acted on temporary encroachment of the
ponds of the district in Kanpur Dehat and removal of temporary encroachment is completed. The
illustration of identification of temporary encroachment identified and number of ponds acted with
removal of temporary encroachment is elaborated as below:

Tahsil —» Akbarpur _[Bhoganipur | Derapur Sikandara |Rascolabad | Maitha Total
emporary

ncroachment 10 07 02 02 12 07 40
dentified —*

emoval of

uRpaTaLY 10 07 02 02 12 07 40
ncroachment

dentified —>

This is taken in to kind consideration that temporary encroachment is removed by the rate of 100%
from the district. Report of Sub- District Magistrates, arc attached herewith marked as

Annexure- 1.

In the compliance of dircction of Hon'ble NGT in OA No. 285/2023 Meghraj Singh Vs State of
Utter Pradesh and Ors, dated 06.11.2023, Identification and demarcation of ponds in district Kanpur
Dehat have been completed. Village-wise detail of ponds which are existing as per the Revenuc
record and village wise detail of encroached pond, including demarcated, total arca and extent of
area in Kanpur Dehat region is attached herewith marked as Annexure- 2.

Also, in progression carricd by Regional Officer UP Pollution Control Beard, Kanpur Dehath th:
Qualitative monitoring of 5658 ponds in terms of DO & pH have been done. Those samples w. ’:1
having Dissolved Oxygen less than 4, send to the Central Lab, UP Pollution Control Board,

1
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Lucknow. Details of water sample having 1@§5ent to Central Lab UPPCB, Lucknow were
submitted as follows:

a) No of Samples send- 33 Nos
b) Found Non complying- 30 Nos
¢) Result found- 30 Nos

d) Result awaited- 03 Nos

The result of the analysis report carried by Central Lab UP Pollution Control Board, Lucknow is
enc!osed herewith which shows the pond water have high concentration of Total Coliform, Fecal
Coliform as per desirable water quality as class A, B & C of water Quality Criteria classified as
under. The results provided by Central Lab UPPCB shows that the sample taken from ponds does
not meet demand of water for Drinking water source without conventional treatment but afler
disinfection as Class-A, Outdoor bathing (organised) as Class-B, or Drinking water source after
conventional treatment and disinfection as Class-C water designated best use criteria given by
Central Pollution Control Board, New Delhi.

Class of Water Designated best use | Criteria
Drinking Water Source without [lotal Coliform Organism MPN/100 ml shall be 50 or less
A conventional treatment but after pH between 6.5 and 8.5
conventional treatment but after | Dissolved Oxygen 6mg/I or more Biochemical Oxygen
disinfection Demand 5 days 20°C 2mg/l or less
Total Coliform Organism MPN/100 mi shall be 500 or
. 3 less pH between 6.5 and 8.5
i Outdoor bathing (Organised) Dissolved Oxygen Smg/l or more Biochemical Oxygen
Demand 5 days 20°C 3mg/l or less
Drinking water source after Total Colifomll Org:;\i;m MPN/I S00 ml shall be 5000 or
C conventional treatment and Di €53 pii hetween 6.5 and 8.5
disinfection _ ' 1ssolved Oxygen 4mg/l or more
Biochemical Oxygen Demand 5 days 20'C 2mg/l or less

Removal of invasive species (Specifically Jal Kumbhi English Name — Water Hyacinth) from the
ponds are in process by district administration. '

1. No of ponds identified with Jal Kumbhi - 109 Nos
2. Removal process completed — 0 Nos
3. Removal under process - 0 Nos
In the compliance of Hon'ble NGT order dated 20.07.2023 ponds are found non complying w.r.t

parameter analysis report and invasive species Water Hyacinth (Jal Kumbhi) the necessary action
taken by DPRO, letter attached herewith marked as Annexure- 3.

It is also be considerably noted that Fisheries Department Kanpur Dehat had successfully carryfng
out fishery development in ponds more than its annual targets which is considerably maintaim
aquatic flora & fauna in thesc ponds. The detail tabulation of ponds maintained with fisheries
department of Kanpur Dehat, letter attached herewith marked as Annexure- 4.

Measures to be adopted for maintaining Water Quality

It is suggested by UPPCB that post tapping of drains meeting pond should be fplloweq w.ilh
Phytoremediation using native verities of plants, reeds trees, shrubs etc. helpful in qualitative

treatment of sewage.
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I'he prosp_ccl for biochemical treatment can also be checked using pilot projects where drains arc (0
be fed with biochemicals which degraded pollutants from the upcoming stream and capable of
improving water quality of ponds as per desirable standards given by CPCB.

The report from fisheries department of Kanpur Dehat demonstrate that targeted fishery

development is carricd out by them as per designated target and water quality is maintained as
desired for standards.

Conclusion:-

As per directions pronounced by Hon NGT Delhi in OA No- 285/2023 Megh Raj Singh Vs State of
Uttar Pradesh compliance of said direction is under process as per powers designated to authoritics
of the district. Demarcation, geotagging, fishery development, water quality monitoring,
identification of permanent and temporary encroachment and removal of permanent as per law and
temporary encroachment is completed by 100%. As stated above water quality reports are
forwarded to DPRO Kanpur Dechat for necessary action further for tapping of sewage drains
entering ponds from the houses or localities situated in vicinity of pond for and seek alternative
possible treatment prospects followed by native and best available treatment technologies such as
phytoremediation or biochemical treatment.

o . .
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R CENTRAL LABORATORY
O A UTTAR PRADESH POLLUTION CONTROL BOARD
&v”?\?‘.'hﬁ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

ANNEXURE 6

7

Certificate No TC-11015

Ref no-24081967/CENTRAL/2024

1- Sample Location: Pond Vill- Murlipur
2- District: Kanpur dehat

3- Address: Village Murlipur,Bhognipur
4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Hrashit shukla , Ayank bajpai, satendra yadav

7- Odour : None

8- Quantity and Packing : 2 ltr jerican & Mpn bottle

9- Date of Sample Collection : 26/12/2023
10- Analyis Indented by : RO KanpurDehat
11- Date of sample receipt in Lab : 26/12/2023

~ TEST REPORT: WATER LABORATORY(SURFACE WATER)

Date:18/01/2024

Parameter Unit _ Resalts Detection fRange
Dissolved Solids, APHA 24th Ed. 2540 °C Total mg/l 683. 5.0 -10000 m;y/i
Dissolved Solids dried at 180 °C 2023
el
Total Solids, APHA24th Ed2540B: 2023 mg/l 705.0 5.0 -15000 mg/!
Fluoride, APHA 24th Ed. 4500 F (SPANDS) mg/l 0.48 0.1-10 mg/I
Method: 2023
Sulphate as SO4-2 , APHA 24th Ed. 4500 -SO4 -2 mg/l 9.06 0.1 -200 mg/i
E Turbidimetric Method 2023 e
Phosphate, APHA24th Ed.4500-PO4: 2023 mg/l 0.29 0.01-50mg
Ammoniacal Nitrogen, APHA 24th Ed. 4500 NH3 mg/l 1.06 G.1- 50 my/)
-F Phenate Method 2023 s 2 e
Total Coliform, APHA 9221 24th Ed. : 2023 MPMN/100 m! 17000 ° <1.8 MEN/IOG in) &
; above
Fecal Coliform, APHA 9221 24th Ed. : 2023 MPWN/100 mi Z000 <j. MPN/1G0 ml &
above
BOD, APHA 24th Ed. 3 day 27 °C IS 3025 ( Part mg/l 16.0 1.0 -1000 1ag/]
44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open Reflux mg/l 77.0 4.0 -1000 mg/I
Method 2023
*Non-NABL Parameters.
Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the wiitien, permission of laborztory. 3. The test reamit pertaias to the sayic as
received in Lab.
Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA), Iti Singh
(JRF), Poonam Chowdhary(JRF)]
‘Au"horizedﬂb Ily si d by ARUNIMA
ARUNIMA gAngMy = 4 RAM Cigitally signed

Date: 2024.01.18 11:58:44
%JXAlnima Eajp4ifASO)

by RAM GOPAL

Date: 2024.01.18
. GOPAL  Duszmos
Chie é?nvﬁ'anr&éffl?}‘l Bicer
Central Laboratory

TCIra0 e
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L CENTRAL LABORATORY
el UTTAR PRADESH POLLUTION CONTROL BOARD
.9?3"\""%& Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

=X
Centificate No T&-11915

TEST REPORT: WATER LABORATORY(SURFACE WATER o

Ref no-24082375/CENTRAL/2024

1- Sample Location: Pond Vill- Jainpur
2- District: Kanpur dehat

3
4

Address: Village - Jainpur Akbarpur

Sample Source: Pond

L]
1

Type of sample : Surface Water

~N N
1 T

Odour : None
8
9- Date of Sample Collection : 26/12/2023

10- Analyis Indented by : RO KanpurDehat
11- Date of sample receipt in Lab : 26/12/2023

Quantity and Packing : 2 ltr jerican & Mpn bottle

Sample Collected By : Sandesh kumar, JE & Ayank bajpai J,R.F

Date:18/01/2024

Parameter Unit Results Detection Range
Dissolved Solids, APHA 24th Ed. 2540 °C Total mg/l 1092.0 5.0 -10000 mg/I
Dissolved Solids dried at 180 °C 2023
Total Solids, APHA24th Ed2540B: 2023 mg/l 1160.0 5.0 -15000 mg/i
Fluoride, APHA 24th Ed. 4500 F (SPANDS) mg/l 0.656 0.1-10 mg/1
Method: 2023
Sulphate as SO4-2 , APHA 24th Ed. 4500 -SO4 -2 mg/l 57.85 0.1 -200 mg/l
E Turbidimetric Method 2023 e
Phosphate, APHA24th Ed.4500-PO4: 2023 mg/l 252289 0.01-50 mg/i
Ammoniacal Nitrogen, APHA 24th Ed. 4500 NH3 mg/l 5.87 0.1- 50 mg/1l
-F Phenate Method 2023 VA
Total Collform APHA 9221 24th Ed. : 2023 MPN/100 ml 11000 <1.8 MPN/100 ml &
above
Fecal Coliform, APHA 9221 24th Ed. : 2023 MPN/100 ml 4000 <1.8 MPN/100 m! &
above
BOD, APHA 24th Ed. 3 day 27 °C IS 3025 ( Part mg/l 19.0 1.0 -1000 mg/i
44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open Reflux mg/l 76.0 4.0 -1000 mg/1
. Method 2023 |
*Non-NABL Parameters.
Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the v = itci permission of ioboratory. 3. The tast repodt pertains l;) the sampic a5

received in Lab.

Remark:* - NA

Analysed by
[Reeta Keshav(SA), Iti Singh (JRF),
Harshita Maurya(JRF)]

ARUN erAhorized E}){:ﬂy signed by ARUNIMA

BAJ PAI Date: 2024.01.18 11:53:54
Dr Arunima Ba;pal d&SO)

RAM
GOPAL

Uigitaily signed
by RAM GOFAL
D l( 20240118

T 13 20
(‘hlef Environ mental L2)?11(3(3»‘
Central Laboratory

1 of Page 2




gy 1859

] CENTRAL LABORATORY
m UTTAR PRADESH POLLUTION CONTROL BOARD
*%.‘.!51\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 ==
Ref n0-22509060/CENTRAL/2023 Date:05/10/2023
1- Sample Location: Pond, Vill.- Mubarakpurlata, Rania, Kanpur Dehat

2- District: Kanpur dehat
3- Address: Vill- Mubarakpurlata, Block- Sarwankheda, Rania,
4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh Kumar (JE), Ayank Bajpai (JRF)
7- Odour : None

8- Quantity and Packing : 2 litre Plastic jerican and MPN Bottle

9- Date of Sample Collection : 19/08/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 20/08/2023

Parameter Unit Results Detection Range
Conductivity,2510 B Lab Method uS/cm 676.2 0.1-10000 uS/cm
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 426.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 498.0 5.0 -15000 mg/1
105 0C
Fluoride as F-, 4500- F- D SPADNS Method mg/l 1.081 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 11.32 0.1 -200 mg/1
Method
Nitrate, 4500- NO3 B Ultraviolet mg/l 1.20 0.05-100 mg/1
Spectophotometric Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 0.02 0.1- 50 mg/I
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 790000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 490000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 8.8 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method mg/l 71.36 4.0 -1000 mg/1
Remark:* - NA
Analysed by

[Dr Maya Verma (JRF), Dr Anuj
Yadav(JRF), Arti Gupta(SA)]

vINAY "l B

Digitally signed
DUBEY %y s paias
Vinay Dubey (ASO) GOPAL 171607 40530

Chief Environmental Officer
Central Laboratory
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= CENTRAL LABORATORY éyf;"%
e e s 3
Soaw UTTAR PRADESH POLLUTION CONTROL BOARD Sl
R <o Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 (7

‘g

Certificate No TC-11015

Ref n0-22592916/CENTRAL/2023

Date:05/10/2023
1- Sample Location: Pond, Bajrang nagar(ward 14) Rania
2- District: Kanpur dehat
3- Address: Bajrang Nagar (Ward -14) Rania
4- Sample Source: Pond
5- Type of sample : Surface Water
6- Sample Collected By : Ayank Bajpai (J.R.F), Sandesh Kumar (J.E)
7- Odour : Other
8- Quantity and Packing : 2 litre Plastic jerican and MPN Bottle
9- Date of Sample Collection : 26/08/2023
10- Analyis Indented by : RO KanpurDehat
11- Date of sample receipt in Lab : 27/08/2023
Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 1251.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1319.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 1.14 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 95.50 0.1 -200 mg/I
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.08 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/1 3.40 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 79000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 33000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 17.5 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 68.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA), Dr Maya
Verma (JRF), Priya Kharwar (JRF)]
Authorized by
VINAY P R A M Digitally signed by
BUREY. ety Dote-2073.1005
Vinay Dubey (ASO) GOPAL - gisassosao

Chief Environmental Officer
Central Laboratory
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-~ - CENTRAL LABORATORY
oA UTTAR PRADESH POLLUTION CONTROL BOARD /
?%!-:hﬂ"‘z\/ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 L S

Ref no-22609411/CENTRAL/2023 Date:05/10/2023
1- Sample Location: Pond,vill- Patari Atal Nagar (ward15)

2- District: Kanpur dehat

3- Address: vill- Patari Atal Nagar(Prasiddhipur)ward 15 Rania
4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai
7- Odour : None

8- Quantity and Packing : 2 Lt Jerican & MPN Bottle

9- Date of Sample Collection : 26/08/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 27/08/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 1408.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1513.0 5.0 -15000 mg/1
1050C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.904 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 56.60 0.1-200 mg/l
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 1:71 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l ND ) 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 93000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 45000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 78.0 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method mg/l 380.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by

[Iti Singh (JRF), Dr Anuj
Yadav(JRF), Jyoti Tiwari (SA)]

Authorized b

Digitally sigited by Digitally signed b
\l;llrjé\EYY bue 01003 RAM gi: %éf; ;o 05 y
16:42:11 +05'30" - - 10,
Vinay DubeS’ (AéO) GOPAL 16:42:26 +05'30'

Chief Environmental Officer
Central Laboratory
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] CENTRAL LABORATORY
T 74 g UTTAR PRADESH POLLUTION CONTROL BOARD

"swﬁ'ﬂ"‘ ; Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Certificate No TC-11015

Ref no-22609757/CENTRAL/2023 Date:05/10/2023
1- Sample Location: Pond, Atal Nagar (ward 15)

2- District: Kanpur dehat

3- Address: Atal Nagar (prasidhpur)ward 15

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai (J.R.F)
7- Odour : None

8- Quantity and Packing : 2 Lt Jerican & MPN Bottle

9- Date of Sample Collection : 26/08/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 27/08/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 827.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/1 894.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.32 0.1-10 mg/l
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 51.10 0.1 -200 mg/I
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 2.36 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/1 2.50 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 330000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 130000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/1 16.0 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 66.0 4.0 -1000 mg/1
Remark:* - NA
Analysed by

[Dr Maya Verma (JRF), Reeta
Keshav(SA), Priya Kharwar (JRF)]

Authox‘%g’d b e Digitally signed by
VINAY e M GO
DUBEY g:fyzon.m.osms&n RAM g:r ng;:#oos
+05'30" e: L 10,
Vinay Dubey (ASO) GOPAL " igas16.a530

Chief Environmental Officer
Central Laboratory
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R CENTRAL LABORATORY
N/ UTTAR PRADESH POLLUTION CONTROL BOARD
.Q%v".ﬁ'ﬂ“ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 LS

Ref no-22641683/CENTRAL/2023 Date:05/10/2023
1- Sample Location: Pond, Vill- Visayakpur, Ward No.-3, Rania, Kanpur Dehat

2- District: Kanpur dehat

3- Address: Visayakpur, Ward No.3, Rania, Kanpur Dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh Kumar (JE), Ayank Bajpai (JRF)
7- Odour : None

8- Quantity and Packing : 2 litre Plastic jerican and MPN Bottle

9- Date of Sample Collection : 30/08/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 30/08/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 474.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 534.0 5.0 -15000 mg/1
1050C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 1.02 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 47.70 0.1-200 mg/l
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 2.12 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/1 0.96 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 7800 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 2000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 16.0 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 76.0 4.0 -1000 mg/1
Remark:* - NA
Analysed by

[Priya Kharwar (JRF), Rajesh
Agarwal (SA), Dr Maya Verma (JRF)]

orized
VI '@RQI by WNA%* gé;gy R A M Digitally signed
DUBEY/ St Do 20231005
Vinay Dubey (Aé&) GOPAL 181356 10530
Chief Environmental Officer
Central Laboratory
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° —_—= CENTRAL LABORATORY
M UTTAR PRADESH POLLUTION CONTROL BOARD
‘9%!.?%2\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Ref no-22642034/CENTRAL/2023 Date:05/10/2023
1- Sample Location: Pond, Vill- Sherpur Taraunda, Rania, Kanpur Dehat

2- District: Kanpur dehat

3- Address: Vill.- Sherpur Taraunda, Rania

4
S- Type of sample : Surface Water

6- Sample Collected By : Sandesh Kumar (JE), Ayank Bajpai (JRF)
7- Odour : None

8- Quantity and Packing : 2 litre Plastic jerican and MPN Bottle

9- Date of Sample Collection : 30/08/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 30/08/2023

Sample Source: Pond

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 236.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 314.0 5.0 -15000 mg/1
105 0C
Fluoride as F-, 4500- F- D SPADNS Method mg/l 0.141 0.1-10 mg/l
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 57.70 0.1 -200 mg/Il
Method
Phosphate as P , 4500 P D Stannous Chloride mg/l 1.69 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 1.64 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 1300000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 490000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/I 22.0 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method mg/l 81.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by
[Iti Singh (JRF), Reeta Keshav(SA),
Dr Anuj Yadav(JRF)]
Authori%%i((iaus)s v
Mol il RAM s
VinayBIEubé?" A88) GOPAL Triscsasio

Chief Environmental Officer
Central Laboratory
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0= S CENTRAL LABORATORY
/4 UTTAR PRADESH POLLUTION CONTROL BOARD
?%"rﬁ'ﬂ,“z\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 LS
s

Ref no-22791257/CENTRAL/2023 Date:05/10/2023
1- Sample Location: POND Vill - Sultanpur Perajore Rania

2- District: Kanpur dehat

3- Address: Vill -Sultanpur Perajore Rania

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar(JE) & Ayank Bajpai (J.R.F)
7- Odour : None

8- Quantity and Packing : 2 Lt Jerican & MPN Bottle

9- Date of Sample Collection : 13/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 14/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 1064.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1152.0 5.0 -15000 mg/1
1050C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.102 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 24.0 0.1 -200 mg/l
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.170 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l ND 0.1- 50 mg/l
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 13000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 4500 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 4.0 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method _mg/l 39.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by
{Dr Mamta Pandey(SA), Iti Singh
(JRF), Dr Anuj Yadav(JRF)]
Authorized by
VINAY b,“'&??.'lv‘ﬁﬁ?év R A M Digitally signed

by RAM GOPAL
Date: 2023.10.05
GOPAL 1755140530
Chief Environmental Officer
Central Laboratory

DUBEY, Pae2031008
Vinay Dubey (AS0)
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P CENTRAL LABORATORY
/A UTTAR PRADESH POLLUTION CONTROL BOARD
?%%('& Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

i '
Ref n0-22791260/CENTRAL/2023 Date:05/10/2023
1- Sample Location: POND ,VII- katka Rania
2- District: Kanpur dehat
3- Address: Vill - katka Rania
4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar (JE) & Ayank Bajpai (J.R.F)
7- Odour : None

8- Quantity and Packing : 2 Lt Jerican & MPN Bottle

9- Date of Sample Collection : 13/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 14/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 OC Total Dissolved Solids mg/l 1166.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1254.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.073 0.1-10 mg/l
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 12.44 0.1 -200 mg/l
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.242 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/1 1.47 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 17000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 7800 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 5.0 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 48.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by

[Dr Mamta Pandey(SA), Iti Singh
(JRF), Dr Anuj Yadav(JRF)]

Authorized by
VINAY (oo Digitally signed
DUBEY ?7‘;42:?%‘595? RAM bngAMY GgPAL
Vinay Dubey (ASO) GOPAL D5 sosm0

Chief Environmental Officer
Central Laboratory
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-~ ) CENTRAL LABORATORY
/A UTTAR PRADESH POLLUTION CONTROL BOARD

”?'féferﬂ“ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Certificate No TC-11015

Ref no-22791263/CENTRAL/2023 Date:05/10/2023
1- Sample Location: POND, Vill - kisharwal(ward 13)Rania

2- District: Kanpur dehat

3- Address: Vill - Kisharwal (ward13) Rania

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai (J.R.F)
7- Odour : None

8- Quantity and Packing : 2 Lt Jerican & MPN Bottle

9- Date of Sample Collection : 13/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 14/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 1448.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/I 1504.0 5.0 -15000 mg/1
105 0C
Fluoride as F-, 4500- F- D SPADNS Method mg/l 0.972 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 59.55 0.1-200 mg/I
Method
Phosphate as P , 4500 P D Stannous Chloride mg/l 0.107 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l ND 0.1- 50 mg/l
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 920000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 350000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 12.5 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 45.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by

[Dr Maya Verma (JRF), Jyoti Tiwari
(SA), Priya Kharwar (JRF)]

vﬁ\il /t\lv)riﬁfign}) ned
bl RAM ot
Vinay Eubéy b&gﬁ) GOPAL Date: 2023.10.05

2 ~ 17:27:37 +05'30"
Chief Environmental Officer

Central Laboratory
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P TR CENTRAL LABORATORY
M UTTAR PRADESH POLLUTION CONTROL BOARD
.*%v‘rﬁ'a;"‘k\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

. Certificate No TC-11015

Ref n0-22788990/CENTRAL/2023 Date:05/10/2023
1- Sample Location: Pond, Vill- Laduapur, Derapur, Kanpur Dehat
2- District: Kanpur dehat

3- Address: Vill- Laduwapur, Derapur, Kanpur Dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Ashish Kumar (MA), Harshit Shukla (MTS)
7- Odour : None

8- Quantity and Packing : 2 litre Plastic jerican and MPN Bottle

9- Date of Sample Collection : 13/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 14/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 1580.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1648.0 5.0 -15000 mg/1
1050C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.707 0.1-10 mg/l
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 102.44 0.1 -200 mg/1
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.194 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/1 4.50 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 920000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 240000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 16.8 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 76.0 4.0 -1000 mg/1
Remark:* - NA
Analysed by

[Dr Maya Verma (JRF), Priya
Kharwar (JRF), Jyoti Tiwari (SA)]

oxlged
Vi ﬁxvl byvavﬂgggv !

Date: 2023.10.05 RAM Digitall signed

D U B EY 17:22:36 +05'30" g!mg? IPOA:;S

Vinay Dubey (ASO) GOPAL 172304 40530

Chief Environmental Officer
Central Laboratory
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CENTRAL LABORATORY

N /4 UTTAR PRADESH POLLUTION CONTROL BOARD
"}"'Sﬁh'ﬂ,“k\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 KA.
Ref n0-22915524/CENTRAL/2023 Date:13/10/2023

1- Sample Location: POND Vill Mohna jainpur kanpur dehat
2- District: Kanpur dehat

3- Address: Vill Mohna Rania kanpur dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None

8- Quantity and Packing : 2lt plastic jerican & 1 Mpn Bottle
9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 950.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1016.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.68 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 104.0 0.1 -200 mg/I
Method
Phosphate as P , 4500 P D Stannous Chloride mg/l 0.45 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 3.52 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 400000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 270000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 17.0 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/I 84.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by

[Reeta Keshav(SA), Priya Kharwar
(JRF), Iti Singh (JRF)]

Authorized by

VINAY - fsvimm RAM  Diicom:
DUB Date: 2023.10.13 13:02:08 Date: 2023.10.13
Vinay Dubg;'w (ASO) GOPAL 13:02:20 +05'30'

Chief Environmental Officer
Central Laboratory



R — CENTRAL LABORATORY
4 UTTAR PRADESH POLLUTION CONTROL BOARD
‘?%,ﬁ'ﬂ“"\z\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Certificate No TC-11015

Eqz ol

Ref no-22915512/CENTRAL/2023

1- Sample Location: Pond vill Ahmadpur Swenda

2- District: Kanpur dehat
3- Address: Vill Ahmadpur Swenda Rania
4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF

7- Odour : None

8- Quantity and Packing : 2It plastic jerican & 1 Mpn Bottle

9- Date of Sample Collection : 22/09/2023
10- Analyis Indented by : RO KanpurDehat
11- Date of sample receipt in Lab : 22/09/2023

Date:13/10/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 2492.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2546.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.53 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 74.8 0.1 -200 mg/l
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.78 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/1 9.8 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 7900000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 3300000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 26.0 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method mg/l 94.0 4.0 -1000 mg/l -
Remark:* - NA
Analysed by
[Priya Kharwar (JRF),Iti Singh
(JRF), Jyoti Tiwari (SA)]
Authorized by
VINAY ™
DUBEY _ buexmion RAM Rmcorn

Vinay Dubéy” (A50)

Date: 2023.10.13
S A ronniEtiarStncer
Central Laboratory
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— CENTRAL LABORATORY
m UTTAR PRADESH POLLUTION CONTROL BOARD
*%!h'ﬂ*&z\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 LS

Ref no-22916192/CENTRAL/2023 Date:13/10/2023
1- Sample Location: Pond-2 Vill Jhariya Rania kanpur dehat

2- District: Kanpur dehat

3
4
5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None

8- Quantity and Packing : 2t plastic jerican & 1 Mpn Bottle

9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Address: Vill Jhariya Rania kanpur dehat

Sample Source: Pond

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 2356.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2413.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.36 0.1-10 mg/I
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 70.8 0.1 -200 mg/Il
Method
Phosphate as P , 4500 P D Stannous Chloride mg/l 0.663 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 8.95 0.1- 50 mg/l
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 5400000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 2400000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/I 11.6 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 72.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by

[Dr Alka Singh (SA), Dr Maya Verma
(JRF), Dr Anuj Yadav(JRF)]

Authorized b
VINAY %qubc.:!:d </ R A M Digitally signed by
DUBEY /-ezies Date: 20251013
Vinay Dubey (ASO) GOPAL /12551 vos30

Chief Environmental Officer
Central Laboratory




o SRR CENTRAL LABORATORY
m UTTAR PRADESH POLLUTION CONTROL BOARD
.Q%,ﬁ% Building. No TC-12V Vibhuti Khand, Gemti Nagar, Lucknow-226010

1872

Certificate No TC-11015

WA

Ref n0-22914283/CENTRAL/2023

1- Sample Location: POND-1 vill Jaraila Rania
2- District: Kanpur dehat

3- Address: Vill Jaraila Rania kanpur dehat

4- Sample Source: Pond
5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF

7- Odour : None

8- Quantity and Packing : 2lt plastic jerican & 1 Mpn Bottle

9- Date of Sample Collection : 22/09/2023
10- Analyis Indented by : RO KanpurDehat
11- Date of sample receipt in Lab : 22/09/2023

Date:13/10/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 OC Total Dissolved Solids mg/l 2482.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2556.0 5.0 -15000 mg/1
105 0C
Fluoride as F-, 4500- F- D SPADNS Method mg/l 0.55 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 74.76 0.1 -200 mg/I
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.86 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 5.3 0.1- 50 mg/l
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 9200000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 3500000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 52.0 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/| 144.0 4.0 -1000 mg/1
Remark:* - NA
Analysed by
[Priya Kharwar (JRF), Dr Mamta
Pandey(SA), Iti Singh (JRF)]
Authorized b
VINAY S h ey TS
DU BEY Date: 20231013 125253 40530 RAM RAg'IAGé;IAgl by
Vinay Dubey (ASO) GOPAL Date: 2023.10.13

12:53:08 +05'30'

Chief Environmental Officer
Central Laboratory
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e CENTRAL LABORATORY
LT /4 UTTAR PRADESH POLLUTION CONTROL BOARD
"3’.“@‘ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Certificate No TC-11015

Ref no-22914181/CENTRAL/2023 Date:13/10/2023
1- Sample Location: Pond-2 vill Jaraila Rania

2- District: Kanpur dehat

3- Address: Vill Jaraila Rania kanpur dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None

8- Quantity and Packing : 21t plastic jerican & 1 Mpn Bottle

9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 2486.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2548.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.65 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 80.4 0.1 -200 mg/I
Method
Phosphate as P , 4500 P D Stannous Chloride mg/l 0.124 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 533 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 1400000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 780000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 38.8 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 128.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by

[Priya Kharwar (JRF), Dr Mamta
Pandey(SA), Iti Singh (JRF)]

Authoriz_gd by Ty
VINAY Gt RAM, - |t

EY a.te:. 023.1(.).1? D: . .10,
O Dubdy¢4%0) GOPAL /<38 o0

Chief Environmental Officer
Central Laboratory
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PR RO CENTRAL LABORATORY
74 UTTAR PRADESH POLLUTION CONTROL BOARD
\p%;“r% Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 LS

ko

Ref n0-22914197/CENTRAL/2023 Date:13/10/2023
1- Sample Location: POND-3 vill Jaraila Rania

2- District: Kanpur dehat

3- Address: Vill Jaraila Rania kanpur dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None

8- Quantity and Packing : 21t plastic jerican & 1 Mpn Bottle

9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 2490.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2548.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.77 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 60.4 0.1 -200 mg/I
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.65 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 593 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 7900000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 3300000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 37.0 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/l 112.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by

[Priya Kharwar (JRF),Iti Singh
(JRF), Jyoti Tiwari (SA)]

Authorized by
VINAY !
DUBEY [rardratitinedeid RAM :gdnaég ;:_;Lned by
Vinay Dubey (ASO) GOPAL Date: 2023.10.13

P o 12:57:12 +05'30"
Chief Environmental Officer

Central Laboratory
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e CENTRAL LABORATORY
Saaw UTTAR PRADESH POLLUTION CONTROL BOARD
?%;% Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 AR

Ref n0-22914204/CENTRAL/2023 Date:13/10/2023

1- Sample Location: POND-4 ,Vill Jaraila Rania

2- District: Kanpur dehat

3- Address: Vill Jaraila Rania Kanpur Dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None

8- Quantity and Packing : 2lt plastic jerican & 1 Mpn Bottle
9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 244.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 318.0 5.0 -15000 mg/1
105 0C
Fluoride as F-, 4500- F- D SPADNS Method mg/l 0.66 0.1-10 mg/I
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 96.8 0.1 -200 mg/1
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.98 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 4.46 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 490000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 230000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 26.0 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method mg/l 98.8 4.0 -1000 mg/1
Remark:* - NA
Analysed by

[Reeta Keshav(SA), Priya Kharwar
(JRF), Iti Singh (JRF)]

VlNiAxYlltll()r‘%“e"'gy ‘b"'y"’ i Digitally signed

DUBEY b 51013 RAM by RAM GOPAL
13:00:24 +05'30° :

Vinay Dubey (ASO) GOPA ?;:)e- 2023.10.13

Chief Environmen?::f z)Otsﬁsger
Central Laboratory
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e CENTRAL LABORATORY

m UTTAR PRADESH POLLUTION CONTROL BOARD

R Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 e
Ref n0-22916231/CENTRAL/2023 Date:13/10/2023

1- Sample Location: Pond-3 vill Umran kanpur dehat

2- District: Kanpur dehat

3- Address: Vill Umran kanpur dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None

8- Quantity and Packing : 2It plastic jerican & 1 Mpn Bottle
9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 2286.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2344.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.647 0.1-10 mg/I
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 45.76 0.1 -200 mg/1
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.66 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 11.27 0.1- 50 mg/l
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 5400000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 2400000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 12.4 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/I 512 4.0 -1000 mg/1
Remark:* - NA
Analysed by

[Dr Maya Verma (JRF), Arti
Gupta(SA), Dr Anuj Yadav(JRF)]

Authorized by
VINAY m" m’:sn;d ” R A M Digitally signed by
DUBEY D;l:: 2023.!0;0‘3 RAM GOPAL
12:44:44 405" .
Vinay Dubey (ASO) GOPAL >

Chief Environmental Officer
Central Laboratory
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- — CENTRAL LABORATORY
o A Y74 UTTAR PRADESH POLLUTION CONTROL BOARD
‘”"sﬁﬁ'a’“‘ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Cartificate No TC-11015

o B : :
Ref n0-22916285/CENTRAL/2023 Date:13/10/2023
1- Sample Location: Pond-1, Vill- Umran, Kanpur Dehat

2- District: Kanpur dehat

3- Address: Vill Umran kanpur dehat

4- Sample Source: Pond

S- Type of sample : Surface Water

6- Sample Collected By : Sandesh Kumar (JE) & Ayank Bajpai (JRF)
7- Odour : None

8- Quantity and Packing : 2It plastic jerican & 1 Mpn Bottle

9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 1992.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2060.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.524 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 94.5 0.1 -200 mg/I
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.52 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/1 7.46 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 9200000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 3500000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/I 25.0 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method mg/l 96.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by

[Dr Maya Verma (JRF), Priya Pathak
(SA), Dr Anuj Yadav(JRF)]

Authorized by
VINAY %:;Igu’?xd ¥ R A Digitally signed by
DUBEY _/ Bmes ' Mo o
Vinay Dubey (ASO) GOPAL / s

Chief Environmental Officer
Central Laboratory




: \:___W CENTRAL LABORATORY
m UTTAR PRADESH POLLUTION CONTROL BOARD
> Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Certificate No TC-11015

Ref no-22916302/CENTRAL/2023 Date:13/10/2023
1- Sample Location: Pond-2 vill Umran kanpur dehat

2
3

4- Sample Source: Pond

District: Kanpur dehat
Address: Vill Umran kanpur dehat

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None

8- Quantity and Packing : 2It plastic jerican & 1 Mpn Bottle

9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 1872.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1935.0 5.0 -15000 mg/1
105 0C
Sulphate as SO4-2 , 4500 -S04 -2 E Turbidimetric mg/l 0.722 0.1 -200 mg/l
Method
Phosphate as P , 4500 P D Stannous Chloride mg/l 0.74 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 8.97 0.1- 50 mg/l
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 9400000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 450000 <1.8 MP}I’\I/ 100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 24.3 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method mg/l 76.0 4.0 -1000 mg/1
Remark:* - NA
Analysed by

[Dr Maya Verma (JRF), Priya Pathak
(SA), Dr Anuj Yadav(JRF)]

Authorgiz%i bxd ; : L
VIN AY gitally sig y Digitally signe
gty /T, b L

Vinay Dubéy*{£80) GOPAL " 124151 o530

Chief Environmental Officer
Central Laboratory
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o —
.& CENTRAL LABORATORY
A UTTAR PRADESH POLLUTION CONTROL BOARD
?%,ﬁ'ﬂ“’“z\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 LS
Ref n0-22915541/CENTRAL/2023 Date:13/10/2023

1- Sample Location: Pond-1 Vill Bilsarayan kanpur dehat

2- District: Kanpur dehat

3- Address: Vill Bilsarayan kanpur dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None

8- Quantity and Packing : 2It plastic jerican & 1 Mpn Bottle
9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 2264.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2336.0 5.0 -15000 mg/1
1050C
Fluoride as F-, 4500- F- D SPADNS Method mg/l 0.669 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 80.20 0.1-200 mg/I
Method
Phosphate as P, 4500 P D Stannous Chloride mg/l 0.216 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 7.97 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 5400000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 2400000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 22.8 1.0 -1000 mg/1
COD, 5220 B Open Reflux Method mg/I 114.8 4.0 -1000 mg/1
Remark:* - NA
Analysed by

[Dr Maya Verma (JRF), Arti
Gupta(SA), Dr Anuj Yadav(JRF)]

Authorized by
VINAY - { Sty Somedty Digitally signed b
o RAM e
s oy te: .10.1
Vinay Dubey {A50) GOPAL D

Chief Environmen?aomﬁicer
Central Laboratory




— CENTRAL LABORATORY
o A UTTAR PRADESH POLLUTION CONTROL BOARD
R Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Certificate No TC-11015

Date:13/10/2023
1- Sample Location: Pond-2 Vill Bilsarayan kanpur dehat
2- District: Kanpur dehat
3- Address: Vill Bilsarayan kanpur dehat
4- Sample Source: Pond
5- Type of sample : Surface Water
6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None
8- Quantity and Packing : 2It plastic jerican & 1 Mpn Bottle
9- Date of Sample Collection : 22/09/2023
10- Analyis Indented by : RO KanpurDehat
11- Date of sample receipt in Lab : 22/09/2023
Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 2482.0 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 2534.0 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.727 0.1-10 mg/I
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 55.24 0.1 -200 mg/1
Method
Phosphate as P , 4500 P D Stannous Chloride mg/l 0.727 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 9.55 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 49000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 11000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 12.4 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method mg/l 84.0 4.0 -1000 mg/I
Remark:* - NA
Analysed by
[Dr Alka Singh (SA), Dr Maya Verma
(JRF), Dr Anuj Yadav(JRF)]
aufonized hy Digitally signed
VINAY DUBEY &0 o RAM ¥ RAM GOPAL
? 0530 GOPAL Da.te..2023.1(l).l?
Vinay Dubey (ASO) 12:48:45 +05'30

Chief Environmental Officer
Central Laboratory
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‘_W CENTRAL LABORATORY
;.fvv‘. 14 UTTAR PRADESH POLLUTION CONTROL BOARD
-*%!h'ﬁ“"\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Certificate No TC-11015

Ref no-22916208/CENTRAL/2023 Date:13/10/2023
1- Sample Location: Pond-1 Vill Jhariya Rania kanpur dehat

2- District: Kanpur dehat

3- Address: Vill Jhariya Rania kanpur dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Sandesh kumar, JE & Ayank Bajpai JRF
7- Odour : None

8- Quantity and Packing : 2It plastic jerican & 1 Mpn Bottle

9- Date of Sample Collection : 22/09/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 22/09/2023

Parameter Unit Results Detection Range
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 1372 5.0 -10000 mg/1
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 1444 5.0 -15000 mg/1
105 0C
Fluoride as F- , 4500- F- D SPADNS Method mg/l 0.716 0.1-10 mg/1
Sulphate as SO4-2 , 4500 -SO4 -2 E Turbidimetric mg/l 104.8 0.1 -200 mg/I
Method
Phosphate as P , 4500 P D Stannous Chloride mg/l 043 0.01-50 mg/1
Method
Ammoniacal Nitrogen, 4500 NH3-F Phenate mg/l 9.7 0.1- 50 mg/1
Method
Total Coliform, 9221 B Standard Total Coliform MPN/100 ml 140000 <1.8 MPN/100 ml &
Fermentation Technique) above
Fecal Coliform, 9221 E Fecal Coliform Procedure MPN/100 ml 20000 <1.8 MPN/100 ml &
above
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/I 10.6 1.0 -1000 mg/I
COD, 5220 B Open Reflux Method mg/l 82.8 4.0 -1000 mg/1
Remark:* - NA
Analysed by

[Dr Maya Verma (JRF), Dr Anuj
Yadav(JRF), Ambrish Verma (SA)]

Authorize:li by
VIN AY Digitally signed by Digitally signed
ko, Do s,
Vinay Dubéy (880) GOPAL /73554 v0s730

Chief Environmental Officer
Central Laboratory




2 REGIONAL LABORATORY KANPUR DEHAT
[ =

=T UTTAR PRADESH POLLUTION CONTROL BOARD
}"frz"’““\ 844, Fetehpur Roshnai, Rania Kanpur Dehat

TEST REPORT: WATER LABORATORY(SURFACE WATER)

Ref no-23565822/KanpurDehat/2023 Date:18/12/2023
1- Sample Location: pond, fatehpur roshnai

2- District: Kanpur dehat

3- Address: fatehpur roshnai rania kanpur dehat

4- Sample Source: Pond

5- Type of sample : Surface Water

6- Sample Collected By : Chandrashekhar (AEE), anmpol rathore JRF
7- Odour : None

8- Quantity and Packing : 2 litre Plastic jerican

9- Date of Sample Collection : 20/11/2023

10- Analyis Indented by : RO KanpurDehat

11- Date of sample receipt in Lab : 21/11/2023

Parameter Unit Results Detection Range
pH,4500 H B Electronic method - 8.24 02-12
Dissolved Solids, 2540 0C Total Dissolved Solids mg/l 172 5.0 -10000 mg/l
dried at 180 0C
Total Solids , 2540 B Total Solids dried at 103- mg/l 230 5.0 -15000 mg/1
105 0C
BOD, 3 day 27 0C IS 3025 ( Part 44): 1993 Bio mg/l 4.2 1.0 -1000 mg/I
2 COD. 5220 B Open Reflux Method mg/l 16.4 4.0 -1000 mg/I
[ D.0O. , 4500-OB lodometric Method mg/I - 0.2-14.0 mg/l

Remark:* - NA

Analysed by
[Sandeep Kumar Soniyal (JRF)]

Authorized by
YOGENDRA YOGENDRA KUMAR DWIVED!
KUMAR DWlVEDl Da:;;g‘onlz.rs 11:10:44

Yogendra Kr lq)wivedi (SA) Digitally

AMIT MISHRA signed by

Regionaf Officer
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1961

Status of Encroachment on Pond in District Kanpur dehat g-o01-2y

Date 63=12=2023_
Tahsil Name | Encroachment Encroachment Encroachment to
Indentified Removed Removed/Under
consideration
Permanent | Temporary | Permanent Temporary | Permanent | Temporary
Akbarpur | 101 10 Nill 10 101 0
Bhognipur |89 07 Nill 07 89 0
Derapur 43 02 Nill 02 43 0
Sikandra 03 02 Nill 02 03 0
Rasoolabad |23 12 Nill 12 23 0
Maitha |20 07 Nill 07 20 0
Total 279 40 Nill 40 279 0
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dHm _
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Status of Encroachment on Pond in District Kanpur dehat
: Date 0335
Tahsi] Name | Encroachment Encroachment Enqoacﬁ%
Indentified Removed Rem?Ved/Under
: consideration

Permanent | Temporary | Permanent | Temporary | Permanent | Temporary’

Akbarpur 1701 |10 N (10 101 |0
Bhognipur g9 07 Nl |7 89

Derapur |43 02 N 02 43
Sikandra 03 02 Nill 02 03
Rasoolabad |23 12 Nill 12 23

e —

- —

Maitha 20 07 Nill 07 20
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Total 279 40 Nill 40 279
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Status of Bricroachment on Pond in District &

Date 03-93-2C24
S e —— . -
Tahsil Name - Encroachment Encroachment i W -
| Indentified Removed Removed/Undgr -
; : ' consideration |
K & : Permanent | Temporary

e ' [Permanent | Temporary | Permanent Temporary .
:ﬁkkbarpur'- e 1001 v 10 | Nill 10 . 101 0 !

_Bhognip'urf'- <189 07 Nill 07 |89
Derapur 43 | 02 Nl '02 143
|Sikandra |03 |02 N |0z . |03

‘[Rasoolabad |23 12 Wi 12 B -
Maitha - |20 07 Nl - {07 2
ol 1279 40 Nill 40 1279 0. __;
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1964

o —

Encroachment cn Pond in Tehsil Kanpur Dehat

Date 03-0! 202
Tahsil Name Encroachment Encroachment E£ncroachment to
Indentified Removed Removed / consideration
Permanent Temporarry Permanent Temporarry Permanent Temporarry
1 2 3 a 5 6 7
Bhognipur 89 7 0 7 8s 0

e e w9 @ Afyeh| it aeE § sfaEee g R
ISR el 2006 T GRT 67 & A ARG AT B
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A
B it S
. ietrict Kanpur dehat
Status of Encroachment on pond in District p W i
e achment
Tehsil Name | Encroachment Bnproaz};ment E:ggvme:d" to
Indentified Remov o’ deratign |
| orary nt | Tem |
Permanent TemporE Pelﬁnanem 'I‘?)n ra __L;E(’)’.l]‘.?‘—':'—-_%
Akbarpur 101 10 Nf“ _1-7f_’— 2 ]
Bhognipur |89 07 Ni 0

0

0

' 43 0

Derapur |43 02 Nill 02 O
Sikandra 03 02 il 02 03

0

0

0

Rasoolabad |23 12 Nill

Maitha 20 07 Nill
Nill

Total




1986

Status of Encroachment on Pond in District Kanpur Dehat

Dated 03-23-2023-

Encroachment to

Tehsil Name gEncroachment Indentified Encroachment Removed
Removed/Under Consideration
Permanent Temporary Permanent Temporary Permanent Temporary
Derapur 43 2 Nil 2 43 0
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Status of Encroachment on Pond in Distric Kanpur Dehat

Date-03.12.2023

‘“Tahsil Name Encroachment Indentified Encroachment Removed Encroachment to
Removed/Removed/Under

consideration
Permanent Temporary Permanent Temporary Permanent |Temporary
Akbarpur 101 10 Nill 10 101 0
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ANNEXURE 14 AND 15

(COLLY)

ROLE &RESPONSIBILITIES AND TIME BOUND PROGRAM WITHACTION

RESPONS] BLE |

S | REMEDIATION S TIME
No AUTHORITIES REQUIRED
FOR
. - |COMPLE
1 | Mapping & geo Tagging of ponds l)lstrm:( | | (?(I\;l‘l’\ll,}%[%?l“
administration
_ B | &UPPCB
2 | Qualitative monitoring of ponds Iisheries COMPLETED in |
Dept&UPPCB terms of DO &
pH |
3 | Maintaining plant ecology VDO& Gram | year 4
Panchayat |
4 | Removal of invasive vegetation VDO& Gram In process |
Panchayat
5 | Make way for other less competitive plants that provide | VDO, Gram 978 ponds i
cood egg ]aying opportunities for other pond creatures Pflnch?yat& (42Ha) :
} e ' Fisheries developed with |
department fisheries by |
Fisheries |
Department |
6 | Removal of Excess Algae by physical means, Herbicides | Fisheries Deptt. | 2 years
& chemical addition |
7 | Determine productivity of pond. Typical pond supports Fisheries Deptt 2 years |
100-150 pound of fishes per acre. Effective and precise |
monitoring and management can double & triple this 978 ponds |
production by providing adequate pond ecosystem by (42Ha) .
stimulating growth of microscopic vegetation. developed with
fisheries by
Fisheries |
| | Department j
8 | Develop micro food chain system to yield more feasible | Fisheries Deptt, 3 years |
and sustainable development for rural. VDO& Gram |
Panchayat [n process |
9 | Renovation of pond Gram panchayat | 3 Years |
under MNREGA |
scheme |
10 [ Prevention of depletion of Oxygen Fisheries Deptt 3 years ;
11 | Clean pond before every rainfall Gram panchayat | 2years '
under MNREGA |
scheme "
12 | Development and cleaning of catchment of pond & Area | Gram _panchayat | 2 years |
development under MNREGA
scheme
I3 | Greening of pond catchment area by plantation drive District 2 years
Administration,
DFO, UPPCB,
VDO, Gram
3 ot “1.4 Divert sewage ] ST Panchayat T
D /X FSTPe/ g'['a}’L OW 1o other treatment facilities like District 4  years (1
<3 sita il A\ Administration Available)

\
Y
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15 | In absen
CE of FSTP/STP sracic:
| for treatmen gl pfor\(?i\ dl:;op fcl)r Phyto-remediation ] District 4-5
: 1 = ‘aoce h #

entering ponds 1 the sewage line Administration, e
O¢ DFO,  UppcR

| VDO,  Gram
Alternatiy ' : ’ o

live sustainable technologies can be potentially Panchayat

adopted for treatment of seyy

R age and drains enteripo
and maintaining water qu Epon

ality of ponds

16 | Buffer Zone around a lake or pond (at least 50 (o 100 m | District 5 years

per.lp.hely) shouldbe maintained s green belt zone orno | Administration
AClvity zone and no activity

1sallowed\\'ithinthebufferzonebﬂheconcemedDepanments

17 | Removal of encroachment District 5 years
| administration
I8 Remov_al.& treatment of Municipal solid waste- removal | Gram panchayat | 3 Years |
; of municipal solid waste from the ponds under MNREGA |
| : scheme |
19 | Alternative mode of safe disposal and treatment of MSW | District 5 years |
| - n the village level or block level. Administration |
| &ULBs
20 | Motivation and awareness programs for citizens to District 5 years |
 promote segregation and safe disposal of Municipal Solid administration, |
| | waste ' ULBs&UPPCB
i 21 | Promote in house/village level/ block level composting of | District 5 years
| ' biodegradable waste administration, |
= ULBs&UPPCB |
\ : | T
N
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1 15 | Inabsence of FSTP/STP provision | TR Ifelel §RT T ATl § IR AISTE
for phyto-remediation for Td BIEeI—AfeTH BT BRI BRIl T4 2 |
treatment should be provided in | gas 21feRad THI—TF R UTfetdl gRT
the sewage line enteringponds | g & =1 & ;Fle[ ) o= @ Wﬁ ST
OR 2| A B U B T B S I D AT

Alternative sustainable to ) .
technologies can be potentially 4 gl

adopted for treatment of sewage
and drains entering pond and
maintaining water quality of
ponds.

2 16 | Buffer zone around a lake or pond | ¥R UTfeidrl &FATIIG RId ATeATd AT

(at least 50 to 100 m periphery) | qTclld Ud RSIEIE Afex Irag aRER & IRy
should be maintained as green | ax grerd &1 AE0T &Y BoAar) Td BRIER

belt zone or no activity zone and qaﬁ T FT BT T4 %"‘ oI 9 aRRI @l

no activity is allowed with in the o Qﬁﬁﬁ?ﬁ T B BT F TR @7 T %l
buffer zone by the concerned AR TP 2R S Of 3 Fpey

_department SR ({?I 2 i N &
T R |
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